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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 6th July, 2018

S.0. 3325(E).—In exercise of the powers conferred by sub-sections (1) and (2) of section 6 and
section 7 of the National Green Tribunal Act, 2010 (19 of 2010), the Central Government in consultation with
the Chief Justice of India hereby appoints Justice Shri Adarsh Kumar Goel, Judge of the Supreme Court of
India as the Chairperson of the National Green Tribunal with effect from the date of publication of this
notification in the Official Gazette for a period of five years or till he attains the age of seventy years,
whichever is earlier.

[F. No. 17(30)/2017-PL/NGT]
ARUN KUMAR MEHTA, Addl. Secy.
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